Hroant -

Rajiv Lochan Mehrotra, H.J.S,,
i/¢. Registrar General,

Hipn Court of Judicature at
Allahabad.

1o,

All the District Judges,
Subordinate to the High Court of Judicature at

Allahabad.

No. C.L. 11 /VIII-C-114 Admin. (F) Dated. 28.03. 2014.

Subject: Nomination of Hon’ble Judges as Administrative Judge.

Sir,
I have been directed to say that under order of Hon’ble the Chiet Justice, the tollowing

Hon'ble Judges have been nominated as Hon'ble Administrative Judge.- for the Sessions Division
noted against their names under Rule 1 of Chapter [11 of Rules of the Court 1952 (as amended by
Notification No. C-1572 JR (S) VIII-C-151 dated August 1, 1994 read with notification No.89/VIlI-

C-151, dated.14.02.2000) for the period from April 1%, 2014 to March 31%, 2015.

—_——_——— -—

SL.No.  NAMEOFHONBLEJUDGES | ADMINISTRATIVE JUDGES OF
THE SESSIONS DIVISION
L. Hon'ble Mr. Justice Rajes Kumar ~ Varanas S
2. Hon'ble Mr. Justice Devendra Pratap Singh ~ Aligarh
3. Hon'ble Mr. Justice V K Shukla  Ghaziabad
4. Hon' ble Mr Justice Amar Saran o Moradabad -
. 5. I—lon ble Mr-:lllrs"t_r;—l-)ew Pr’lsad Smg-h o Meélut S _
6. Hon'ble Mr. Justice Arun Tandon © Lucknow
7. Hon' bie_Mr Jusrlge_l:aﬂrun Agm*wafa N o [Kanpur Nzrgar -
8.  Hon'ble Mr. Justice Dilip Gupta ~_Allahabad _
V. . Hon'ble Ml. J-USthC Kr lshna Murf;ru S Balellly _
1.  Hon’ ble Mr Justncc Sanjay Mlsm . ‘Mathura
11, R Hon'ble Mr Justice Ravmdra Smgh . | . Saharanpur
- 12 ‘Hon'ble Mr. Justlce RaJlV Sharma . *————~—; Eﬁ;{&sham o _ d
3. Hon'bleMr JusticeAPSahi  Agra S ﬂ
4. Hon ble Mr Justlce Vlkr;rr_l N;lt;l - GOI';I_I_{T]_[)I;I‘ S B
15. - Hon'ble Mr Justlce S S Chauhan S FaIL;_I;ﬁd -
16. EHon'ble Mr Justlce S_u(il:l;z;g;rﬁwal - Gautam Budh Nagar o
.‘ 17 _E‘Hr)rr'ble Mr. Justice Vinod Prasa(i S 'Budaun - B
.18. _"':'H&;i ﬂi:rie Ms Justice Bharati S&a[;;uu S Rz_lrl_lgbal Nagar (I(anpur Dehat)
9. HombleMr dusticeSNShukla  Siapur
20. . Hon'ble M-r..Juét.ice.A;i-'rri Lamba- - JP Nf_rgal' -
21. .Hon'blé Mr. Jlrstice Ra-rl Vrjdi Singh . . Azamgarlr_ -
22. ;Hon ble Mr Justice Pankayj Mlthal 1 iMuzaffarnagar -
23. Hon'ble Mr Jusﬁce S_l,;rgndra Smgh - Shahjahanput -
24, FHon'ble Mr Justlce Arvmd K;;ar Trlpathl o H_ér:dai S _
25. Hon'ble Mr JUSthL Shashl I_{aﬁrl{(_};r;pta - Gonda -
26. Hon'ble Ml Jus“t-lce B K Narayana - Fal ) ul(habadmh -
27. ..Hon'ble Mr Justlce R D Khale o - Jhansn o
28. j Hon'ble Mr Justch Shablhul Hﬁéham o Pratapgarh S )
29.  Hon'ble Mr. Justice Abhmava Upadhya ‘Etawah N

JU. Hon'ble Ml. Justice Ashwani Kumal Singh Jaunpur



40

34.

| —— —

31.

35

46.

Hon'ble Mrs. Justice Ranjana Pandya

| ' Hon ble D r. Justice D K Arm a Bal abaﬁlu
_32. Hon'ble I-\“/i-l“-JUStlce Aml Kumafﬂ - Etah - m:
33 Hon ble l\—/i;_Justlce Naheed Ara Mooms _ Sultahﬁ[;;_ - ““'Jl
” 3;1:_ JI—_I_(m b-le Myr. Justice l:{;tu Raj Awasii!l_;_; _____ o : Unnao . - B —___:F
‘Hon'ble Mr. Justlce Dmesh Gupta 'Bahraich i
3. Hon'ble Mr. Justice Anil Kumar Agarwal CMiaper
37. ‘ Hon'ble Mr JllStICC ‘S V S Rathore I Rae Bareli
38. IHon ble Ml JUSthL Sudhlr I(umal Samm .Lakhlmpm Khus
39 i Hon'ble Mr. Justice Kallmullah Khan Plllbhlt -
A€ 'Hon'ble Mr. Justice Ashok Pal Singh _ N Bastl - _
41. Hon'i)lé Mr Justice Vljay Prakash Patllglulzm O De—o_ri_a—m ..... - :
- 42 .__1 Pi(;ﬁ'ble Mr. Justice P KS Baghel o Fll;a_z_ai)z_ld - A*
“ 43 Hon'blé l\/ir Justlce Ram Surat li*a_m (Maurya) ' Ma.l_liif;lwl;_m . -
. 44 Hon 'ble Mr. Justice ﬁ;mlt Sthalekar R%lmpur _ -
45 rH0n blemIV_[r_Justlce Panl:zaj Naqw o Hathr_'as S
- Hon'ble Mr. Justice Mano; Misra - mm_| Jalaun at_})1 zu“ .ﬂ ﬁ—i
47. Hon l.)_l;ﬁl\jl;ﬂ.“]ustlce Ramesh Sm;l_ﬂwm _— Baling_ - _ ——
48. | Hon'ble Mrs. Justice Sunita Agarwal  Fatchpur -
49 - Hon'bl;a_l\;ll Justlce Devendra Kumar -Upadlnl'yr"l—y_zr Bl]l’l()l“ S
50. Hon'ble Mr. Justlce V;SH;]_U Chandl a Gupta | Ham:rpm _
51. Hon'ble Mr Justlce Mohammad Tahu . Ghazipur.
52. Hon'ble Mr Justice Arvmd Kumar Tripathi- H Banda | _
53 '}—10;1 ble Mr. Justice AN Mittal Bhadohl at Gyanpur 4’
54, 'Hon'ble Mr. Justice Mahendra Dayal Kannauj F_ ““ﬁ
5S. Ho_n_'l_Jlé Mr. Justice Vlrendra Vikram Smgh o Balrampm _____ .- - |
S6.  Hon'ble Mr. Justice Het Singh Yadav ' Baghpat _ “
57. Hon ble l\/_l;_Ju;t_l(_:e Aml Kumar Sharrﬁé N . [-Allll‘ll-);_dﬁk-}-l-l;_Nﬂgal‘ at Akbal pur *
58 | ‘ Hon'ble Mr Justice B K Srivastava- II - Siddharth Nagar J_____..,_,:__
59 mhﬂ_igr'l'ble Mr. Justice Bharat Bhushan : “Mau - -
60. Hon'ble Mr. Justice Z U Khan ~ Chandauli
61. Hon ble Mr Justlce Bachchoo I:al Auraiya
62. I Hon'ble Mr. Justice Rakesh Snvasté?ﬁ Sonbhadra
63.  . Hon'bie l_\;ll JU—S’[;C-E;S P Kesarwam Chm akoot _“
64. - ;Hon‘ble Mr Justice lem Sinha : TKUSI;I;Iﬁgal at Padra?na
65.."";-H0h;_l;i;Mr Justice K N Bajpaye; - Kasgan; (I{anshl qu I_\T_agir) )
66. JH(m blé_ﬁf Justice ManOJ Kumal éllptﬂ - 'Mahob;_ ) ) * ‘_ o 1
67 ‘Hon'ble Mr. JllStl(:eH;XI;jaIll Kumar M;hr; ‘ 'Lalltpur N o |
68 Honh'ut-)lé Mr Justlce_Mda‘hesh Chandra Tl lpﬂihl LKaushambl _ ) B
69. Hon ble Mr. Justlce Suneet Kumar - Sant Kabir Nagar B
70-.. | Hon ble M. Justlce V K Birla - : _F—Shlavasutl S
- 71 Hon ble 1\71; justnce Ai( MﬂSOOd-l '_ B Mahara]ganj _________________ o }
72 ;I;)n'ble Mr Justice Ashwani Kuma_r _h?[;shia Shﬂmll_ S
73. Hon"ble Mr. PJuétlée _Rajan#li;y . C S M Nag"lr
74. Hon'ble Mr Justlce Akhtar Hus‘;iﬁ l(hfm Hapur
75. ‘ Sambhal

Yours faithfully,m

[ ..
I/

. Registrar General.




No. 4350 /VIII-C-114 Admin. (F) Dated. 28.03.2014

Copy forwarded for information and necessary action to: -

1. The Chief Secretary to Government of Uttar Pradesh, Lucknow.

2. The Principal Secretary (Appointment) Section-4, Government of U.P. Lucknow.

3. The Principal Secretary Appointment (C) Department Government of U.P. Lucknow.
4. The Principal Secretary & L.R. to Government of U.P. Vidhan Bhawan, Lucknow.

5. The Principal Secretary (Home) Government of U. P. Lucknow.

6. The Advocate General, Uttar Pradesh, Allahabad.

7. The Special Officer (Vigilance), High Coeurt, Allahabad.

8. The Registrar, High Court, Lucknow Bench, Lucknow.

9. The In charge, Computer Center, High Court, Allahabad.
10. All the Officers including the Section Officers of the High Court, Allahabad and Lucknow

Bench Lucknow.
11. All the Private Secretaries to Hon’ble Judges of High Court, Allahabad and Lucknow Bench,

Lucknow for Information to their Lordship’s.

By order of the Court,

NS

t r-
\ )c. Registrar General.




